IN THE CENTRAL ADMIN I3 TRATIVE TRISBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A.No, ‘572] 99 .

BETHEEN

1, K.Sathamma 9.
2., M.Srinivas 10,
3, N.,Devarajan 11,
4. ARama Linga Reddy 12.
5, R.Kumar 13.
6. B.Hanumanthu 14,
7. McMarali 13.

16,

8, B,Venkatesh

AND

1., The Administrative Officer,
Deneral Manager, N.F.C.,
Nuclear Complex, (Dept, of
A i '

tomic Energy) ECIL PO,

ECIL, Road, Hyderabad,

Date of Order : 13.4.99

N.,Ramesh
M.,Mallikarjun
G.,N.Ratankumar
G.N.,Rajesh Kymar
B.Mahender
C.Harikesh
P.Raghuramaiah
B.Mhender

.« Applicants.,

2, The Dist, Employment Officer,
The Dist, Employment Exchange,

RR . Dist,

Counsel for the Applicant

Counsel for the Respondents

CORAM :

.« Respondents,

.« Mr.,P.Raghava Reddy

ee Mr,B.N,Sharma
for R-1

e Mr. Anil FKumar
for R-2

HON*BLE SHRI R .,RANGARAJAN : MEMBER (aDiml,)

HON'BLEZ SHRI B,S, JAI PARKARESHWAR : MEMBER (JUDL,)

:gL””/’ ' - -




X As per Hon'ble Shri R.Rangarajan, Member {Admn.) X

Mr, P,Raghava Reddy, learned counsel for the applicant,
Mr,B.MN,Sharma, learned standing counsel for R-1 amd Mr.,Anil

RKumar, for R-2,

2. This 0A {is filed by 16 applicants for considering
them also for the post of Helper/A (Consmetics Miintenarce)
under R-4, IFor filling up of this post it is stated that

Sponsorship has been called from the Employment Exchange,

3. When the OA was taken up for admission hearing
I

the learned counsel for the respondents submitted that

this notification has been put up in the notice board and

wonadd
who ever applied for that post all &f them w—i}—\l—i be considered,
. . m -
4, In view of that the appllcant)héz.’ b also apply for
=7

that post and he applicatioBmay also be considered.

The OA is ordered accordingly, No costs,

I —F

( 5, STESHWAR ) { R.RANGARAJAN ) ‘
{(Judl, ) Member {Admn,)
1 O 7 .
Dated : 13th aoril, 1999
{Dictated in Open Court) ﬂ“fllj‘
1o 28
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